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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 11/2024
IN
ORIGINAL APPLICATION NO. 94 OF 2022

IN THE MATTER OF:
PUSHPENDRA KUMAR ...APPLICANT
VERSUS
NAGAR PANCHAYAT KADAURA & ORS. ...RESPONDENTS
INDEX
S. PARTICULARS PAGE
NO NO

l. . BRIEF RESPONSE BY RESPONDENT NO. 2- UTTAR
PRADESH POLLUTION CONTROL BOARD IN
COMPLIANCE WITH THE ORDER DATED 11.03.2026
PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

2. A COPY OF THE LETTER DATED 23.04.2026 IS

ANNEXED HEREWITH AND MARKED AS ANNEXURE-1
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3. A COPY OF THE LETTER DATED 23.04.2026 IS

ANNEXED HEREWITH AND MARKED AS ANNEXURE-2

4. A COPY OF THE INSPECTION REPORT DATED

28.04.2026 IS ANNEXED HEREWITH AND MARKED AS

ANNEXURE-3

5. COPIES OF THE PHOTOGRAPHS OF THE 13 PONDS ARE

ANNEXED HEREWITH AND MARKED AS ANNEXURE-4

THROUGH COUNSEL

BHANWAR PAL SINGH JADON
COUNSEL FOR UPPCB

EMAIL-bhanwar(09jadon@gmail.com
PHONE NO.-7838248353

Date: 21.05.2026
Place: NOIDA


mailto:EMAIL-bhanwar09jadon@gmail.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 11/2024
IN
ORIGINAL APPLICATION NO. 94 OF 2022

IN THE MATTER OF:

PUSHPENDRA KUMAR ...APPLICANT

VERSUS

NAGAR PANCHAYAT KADAURA & ORS. ...RESPONDENTS

BRIEF RESPONSE BY RESPONDENT NO. 2- UTTAR PRADESH

POLLUTION CONTROL BOARD IN COMPLIANCE WITH THE

ORDER DATED 15.12.2025 PASSED BY THE HON’BLE NATIONAL

GREEN TRIBUNAL

I, Imraan Ali aged about 46 vears S/o Mr. Usman Ali, presently posted as

Regional Officer, U.P. Pollution Control Board, presently at Jhansi, Uttar

Pradesh do here by solemnly affirm and state on oath as under: ”

&
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That I, the Deponent in the above captioned matter, am fully conversant

with the facts of the case and am competent and authorized to swear the

present reply.

That 1 state that the contents of the response have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

That, in the present Execution Applications, the applicant has raised the

issue of violation of environmental norms in maintaining the 13 ponds as

Kadaura, District Jalaun, Uttar Pradesh.

That, matter was last listed for hearing on 11.03.2026, wherein the Hon’ble
Tribunal directed as follows:

“...4. Learned Counsel appearing for the UPPCB also submits that he will
be filing an additional affidavit disclosing the compliance of the order of
Hon’ble Supreme Court dated 05.03.2019 passed in Civil Appeal No. 5016

of 2016: Mantri TechzonePvt. Ltd. vs. Forward Foundation & Ors. within

»

four weeks. 5.




1112

REPLY IS AS FOLLOWS

5. That, the deponent vide letter no. 50/0A-94/26 dated 23.04.2026 requested

the Executive Officer, Nagar Panchayat Kadaura, to furnish details
regarding the buffer zones determined around the ponds under the
jurisdiction of the Nagar Panchayat, details of any illegal constructions
raised therein by any authority or private individual, and the action taken in
respect thereof, and further to ensure compliance with the directions passed
by the Hon’ble Supreme Court vide judgment dated 05.03.2019 in Civil
Appeal No. 5016 of 2016 titled Mantri Techzone Pvt. Ltd. vs. Forward

Foundation & Ors.

A copy of the letter dated 23.04.2026 is annexed herewith and marked as

Annexure-1.

. That, the deponent further vide letter no. 51/0A-94/26 dated 23.04.2026

informed the Executive Officer, Nagar Panchayat Kadaura, that in
compliance with the order dated 11.03.2026 passed by the Hon’ble Tribunal,
site inspection of the 13 ponds in question was scheduled to be conducted on
28.04.2026, and accordingly requested nomination of a representative along
with furnishing of details regarding the buffer zones around the said ponds

and the action taken aga,i'r.l‘s_L any illegal constructions raised thereigj/,
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A copy of the letter dated 23.04.2026 is annexed herewith and marked as

Annexure-2.

. That, in compliance with the directions of the Hon’ble Tribunal, the

inspection of the 13 ponds in question was again carried out on 28.04.2026
in presence of the nominated representative of Nagar Panchayat, Kadaura.

A Copy of the Inspection Report dated 28.04.2026 and photographs of the
13 ponds are annexed herewith and marked as Annexure-3 and Annexure-4

respectively.

. Hence, this response is respectfully submitted in faithful compliance with

the directions of this Hon'ble Tribunal.

. That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

DEPONENT
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VERIFICATION

Verified at Jhansi on this 2 ] day of May 2026, that the contents of the above
affidavit from paragraphs 1 to 9 are true and correct to the best of my

knowledge and belief. No part of it is false and nothing material has been

concealed therefrom.

DEPONENT
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“...4. Learned Counsel appearing for the UPPCB also submits that he will be filing an
additional affidavit disclosing the compliance of the order of Hon’ble Supreme Court dated

05.03.2019 passed in Civil Appeal No. 5016 of 2016: Mantri Techzone Pvt. Ltd. vs. Forward
Foundation & Ors. within four weeks.
5. List for hearing on 25.05.2026.....”
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“...4. Learned Counsel appearing for the UPPCB also submits that he will be filing an
additional affidavit disclosing the compliance of the order of Hon’ble Supreme Court dated

05.03.2019 passed in Civil Appeal No. 5016 of 2016: Mantri Techzone Pvi. Ltd. vs. Forward
Foundation & Ors. within four weeks.

5. List for hearing on 25.05.2026.....”
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qFHg g gRa affever # ffaRTEM Execution Application No. 11/2024, (IA No. 170/2026, IA No. 168/2025,
IA No. 807/2025, IA No. 232/2024 & IA No. 425/2024) In Original Application No. 94/2022 With Execution
Application No. 12/2024 (IA No. 171/2026, I.A. No. 169/2025, IA No. 808/2025, TA No0.233/2024, IA No.
426/2024) In Original Application No. 41/2020 Pushpendra Kumar Versus Nagar Panchayat Kadaura & Ors.
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A U B8R eifdever § fdammfm Execution Application No. 11/2024, (IA No. 170/2026, IA No.
168/2025, 1A No. 807/2025, IA No. 232/2024 & IA No. 425/2024) In Original Application No. 94/2022 With
Execution Application No. 12/2024 (IA No. 171/2026, 1.A. No. 169/2025, IA No. 808/2025, 1A No.233/2024, 1A No.
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O Note cam lite
Address : Naka,Uttar Pradesh,India

Latitude : 25.99166669°
Longitude : 79.84603392°

Altitude : 130.0 meter

Date : 04/28/2026 04:57 pm

Accuracy : 3.7900925 meter

Time zone : IST

Note : Mansha Devi mandir pond kadaura

~

Mansa Devi Mandir
s 3 e

25'59:30.3iN.79'5045 5

b &

¢ 25°59'30.3'N 79°5045.5'E

am
Scgdld / Heedl AfGR & U, SXeTHIES
Ter o — 112 (}%ar 2o — 0.785)
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O Note cam lit

Address : Kadaura,Uttar Pradesh,India
Latitude : 25.98429233°

Longitude : 79.83533053°

Altitude : 130.0 meter

Date : 04/28/2026 04:02 pm
Accuracy : 3.7900925 meter

Time zone : IST

Note : Dadar pond kadaura

[

<

3
=5

|

Gupta Hospital
aPSe :

ghiMabile Shop

2 M

099

Go

Hax dicdld, duiix

Ter o — 586 (RFaT 80 — 2.679)
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O Note cam lite

Address : Kadaura,Uttar Pradesh,India
Latitude : 25.98981912°

Longitude : 79.84200542°

Altitude : 131.0 meter

Date : 04/28/2026 05:20 pm
Accuracy : 3.7900925 meter

Time zone : IST

Note : Jagnaha pond kadaura

Dargah Hﬁs;‘é $ "

@ Nizawat Al Stiah
v A

g
v

&

Haji/AbdussamadKhan

House,
T e
sl

i < Kadaura

0 Save to project

T Ho — 266 (IFar g0 — 1.315)
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O Note cam lite

Address : Kadaura,Uttar Pradesh,India
- Latitude : 25.98952097°

Longitude : 79.83120933°

Altitude : 131.0 meter

Date : 04/28/2026 05:44 pm
. Accuracy : 3.7900925 meter
 Time zone : IST

Note : Kabristan pond kadaura

& Edit

v Done @ \El t>
BT & U, ST
Ter |o — 311 (}Far 2o — 0.316)
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© Note cam lite
Address : Kadaura,Uttar Pradesh,India
Latitude : 25.98361397°

Longitude : 79.83924605°

Altitude :133.0 meter

Date : 04/28/2026 04:34 pm

Accuracy : 3.7900925 meter

Time zone IST

Note : Vashnu mata 1 gata 657 pond kadaura

| € 25°59'01.0"'N 79°50°21.3'E

JuIT AT Hf+eR & U, gRar
Mer |o — 657 (R®ar 2o — 0.101)




1125

O Note cam lite

Address : Kadaura,Uttar Pradesh,India
Latitude : 25.98366616°

Longitude : 79.83979864°

Altitude : 133.0 meter

Date : 04/28/2026 04:36 pm

Accuracy : 3.7900925 meter

Time zone : IST

Note : Vashnu mata 2 gata 659 pond kadaura

\

JuIT AT AfeR & Ui, gRaT

Tmer Ho — 659 (RFar go — 0.101)
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! O Note cam lite
Address : Kadaura,Uttar Pradesh,India

Latitude : 25.9834484°
Longitude : 79.8395082°

Altitude : 133.0 meter

Date : 04/28/2026 04:22 pm
Accuracy : 78.798 meter
Time zone : IST

Note : Behri pond kadaura

2 MBV/INT. COLL.
v @ KADAURA JALAUN
LG

Pl e areH

o
ks

¢ Kadaura

0 save to project

EEUIGIEM G
T Ho — 946 (XFaT g0 — 1.226)
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[ " ey
O Note cam lite
Address : Kadaura,Uttar Pradesh,India

Latitude : 25.9882203°
Longitude : 79.84429649°

Altitude : 130.0 meter

Date : 04/28/2026 05:12 pm
Accuracy : 3.7900925 meter

Time zone : IST

Note : Nagan Shakti pond kadaura

e
Nagan;Shakti Talab

Q

%

eT %0 — 43/994 (XAt 2o — 0.130)
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o Note cam lite
Address : Kadaura,Uttar Pradesh,India

Latitude : 25.98802241°
Longitude : 79.8373613°

Altitude : 133.0 meter
Date : 04/28/2026 05:30 pm
_. Accuracy : 3.7900925 meter
“Time zone : IST
. Note : sheer ka pond kadaura

iKrgshna Kumar,

¢ Sarkarirashan
& POHRE
“ mﬂ

X )~ -
7,

§ < Edit

@D-oke
AR BT dqTeATd, el
Ter Ho — 585/2 (22) (R@war 2o — 0.235)
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O Note cam lite

Address : Kadaura,Uttar Pradesh,India
Latitude : 25.98816638"°
- Longitude : 79.83490298°
Altitude : 131.0 meter
Date : 04/28/2026 06:00 pm
Accuracy : 3.7900925 meter
Time zone : IST
Note : Dhobipura pond kadaura

Dhobipura Talab

& Dhobipura Talab

e @ ©) 0) o

TMeT W0 — 292/2 (}®ar 2o — 0.353)
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O Note cam lite
Address-: Kadaura,Uttar-Pradesh,lndia

Latitude : 25.98157087°
Longitude 1 79.8351891"

Altitude.: 1.32:@.meter

Date : 04/28/2026.04:13 pm

Accuracy :-3.7900925 meter

Time zohe : ISTF

Note:; Bamahurigata 60 pond kadaura

» Sayyed balgmazar,, S
oz il /

R 1’5 Ry |
7 i,

L

» J‘ -
eneral Store @
&R

Mukesh mobile
@ shop kadaura /&

1 L
& Bhamauri Talab Gata No. 60 : Y (574 Kighna Kashyapllt
: ki

ralbamhori
=Ly

2 et KO 0)(s

MeT |Wo — 60 (XFar g0 — 0.474)



O Note cam lite

Address : Bhamori,Uttar Pradesh,India
Latitude : 25.9811038°

Longitude : 79:83496329°

Altitude : 131.0 meter

Date : 04/28/2026 04:17 pm

Accuracy : 3.7900925 meter

Time zone 7 IST

Note : Bamahuri gata 61 pond kadaura

N Bhamauri Talab Gata No 61

- P

TR BT dTeld, qFen
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Address : Kadaura,Uttar Pradesh,India

Latitude : 25.98539767°
Loengitude : 79.839927297

Altitude : 135.0 meter

Date : 04/28/2026 04:46pm
Accuracy: 3.7900925 meter
Time zone T IST

Note : Kharapati pond kadaura
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*+ XRPQ+5X3 Kadaura, Uttar Pradesh
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